IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 8682/2022
ATUL PUNJ & ORS.

..... Petitioner

Through: Mr. Ramneet Kaur, Adv.
Versus

IDBI BANK
..... Respondent

Through: None

CORAM: MS. PANNA DUTTA, REGISTRAR
ORDER
% 06.08.2025
1. The present matter is listed before the undersigned under

the Special Mediation Drive: Mediation “For the
Nation”.

2. No one is present for the respondent.

REGISTRAR

AUGUST 6, 2025
vk
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